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AT, 18 weadl, 2026
T AfAfAEH, 9 <RFT AT R0 F agT TIAT

T3, 884(37).—STaTeh, WX TLHT G I HATAT (3 < ¥d, AR #rea) &1 srferm==r
AT FT. o1, 5444 (). AT 26 F99%, 2025, ST AT & TSI, FETI, AN, G2-3, ST-82 (i),
fadie 26 q9a%, 2025 H YHIT it T2 (R T “S% ATIg=ar F 7 TAT §), TAT ST &9 Ater=a,
992 (9<% & %) FI ar R0A &t IT-GTT () F iavid, ¥ora (Femea) dfaf=ag, 200< (2004 &7
9.9) F AT afa (R oIRr “S srterfeaw sgr a7 8) Sy v 7 of1, 3 gIRT e T Gh1e 7 s s
& e e § oo Yo gt seia— ar sft A (e R-fasEe e /) ¥ 9W o are
ATEH ATETT B a9 H R TS I T A137 & SIS g Teqrad Fqreaa< “ % A #7
TETETE, YEe 3T HAT, AT 57 % 5ar- TaereT § [fde 9ff &7 afenm F3 F ooe e &
T FAT

& THTITE, ST, TFET Ud ST & AT g S0h ATILAAT F HeAd =T § aford g a7
SATERIEOT ¥ T STIAT ST = T
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ST STafeh, I SATSRAAT T AL LA ATSTHAT T T 20A FT IT-GTT (¥) F SAqid (&A1 T
16 feEaT, 2025 FT T T <HF THMET ' QA " AT (qasa¥ &) 3i7 16 fawa, 2025 #:1 '%
TTEF A SRAT SIS (YEa< dehor) § WhTferd o =,
A STt I At it &7 20D FT IT-8TT (9) F FAMT HIe AT Toqd Aol il T,

ST STafer, I ATATHAH AT &7 J0E HT IT-GTT () F SITET | TeH TR T (a1 (La1E hea 1
TLHTT Tl T T TS,

qq:, FAT TR T OIS T g I, TAT 3 ATATHAH hT 91T 20E T IT-417 () T
& ITRRAT T AN FTd g0, Feal T qhTY Uag g7 I FIUd FdT g o 3h TAST g Tl ded
ERGEIR IR E CEIEIPPEURERIS IR

SIY ST, I Afarf==e &t g Q0E T IT-177 () F SATHL0 H, Fex 1 T T AT =i
FAT & Toh TISTTT § =6 ATAREAAT o Saw1erd & {2 &, Tgt S Tag=1 | Frora i Tl T & A &
Hh g qUid: Heaid qear § [Afgad g1 St

EEsl
A U7 F T et 7 g fady Yo o, sraiq— sraiq s i o (T -fRasars
ATS) & A AT FIEEH ITATATT I TR Y RTIL AT I T AT & SIS g TEATEd FATS MG
" % S(qiq A ATAT, GCAATSAE qiga SroaT T HL=AATsH aret, ATERTET it ST aredt i 1 wferg
IEERUI

(1) I — SR, TN — TRTET, AT — TAMET (4 R), ST — TaweT

] EIBDIEGRER
3 ST TeT & B TS T T ATH

TS |

. GERY e T (s #)

AT T (3
. QTdT STTHE=IT), 9aldl
SR A HehIT, TR T AT
(T0: =TT THE)

1 1 14 0.450 0.117

2 11 0.680 0.070 AT T I (TN e

o), TaTdT T,
5 REE] : et
3 13 0.720 0.067 TEA | o, a?;ﬁ(gm (T
EEIRIRIRIEIR))

T IS, T
AT (T T
STAET), TRTAT BT
(T Tt 39)

4 6 8 0.980 0.038 S AT

Tt IRy, Tarr
5 13 193 0.850 0.060 TN TH FoRTAT (T e
TTTg)

TEAT, Uil SoAF AT
6 16/105 15 0.068 0.010 ERIESC (q;,ﬁ; aaj;ﬁaTRzﬁ),
TATEY (T it
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)
7 | 16/174 10 0.360 0.135 S A 'E'E' g.éﬁ' ()113"
8 | 16/52 194 0.420 0.010 St '&'ﬁ"' ':“g(%_*
el 4.528 0.507
(2) I — FEAYLT, TEEHA — TATET, o AT — TITET(54), e — TarreT
3
A LA e qa< SERT] Fear s [Ea:ka) TS I T A
q. GELY (s ®) T 8
| TFs |
1 3 581 1.330 0.083 | S AT | STSHT FOHT (T ATRHT T&ATY)
2 495 8.630 0.642 EAEAED
3 506 3.110 0.436 T ar
4 8 583 2.210 0.426 ELESIT] 5 (EFF:FﬁTIT A o7)
5 536 0.290 0.010 R U
6 591 3.310 0.536 ELEE
7 28 294 0.840 0.638 ERESIT 1 rrcrg[ﬁ(gsr: ! Sl
TLT)
8 31 301 1.850 0.082 | A | FAA TH & (TA: EATA [aLsiT)
gt oftamT (ueft: i+t avam=fy),
9 35 295 0.850 0.287 | T i | sfeeft Yewr (vt i v
TY)
10 39 574 3.160 0.853 ST AT | U ST (T UL )
11 406 0.950 0.002 T ar
12 407 1.280 0.015 | Fwus
41 ST AT (T: ST TAT Z2T)
13 378 8.870 0.133 T ar
14 383 4.060 0.192 T ar
et s, fafd =h,
15 | 41/117 90 0.260 0.046 AT | ATARRT Forer, TEuIaH St
foam: Sl qre
: ST T (FoaT: darars
16 | 41/856 91 0.030 0.030 SRIES
| e
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ST AR (faT: S

17 | 41/856 100 0.610 0.145 T &T
BEISERE))
18 | 41/148 106 0.300 0.009 o & | TRt ATeT (T ot a379)
19 | 41/516 109 0.300 0.100 T &7 | AT HHTeRT (FaT: garew H=are)
20 | 41/774 108 0.400 0.003 ST &7 | AT ST (TaT: Trx TaaT)
21| 5 110 0290 | 0.011 | srre ey | AT FHATHT (AT Al oo
qf)
22 | 41/681 | 40811118 | 0.103 | 0103 | @war W') T AT (Feft: oot e
23 | 41/226 408. 2.120 0.154 TR AT | THAT TZTITAT T THed HEITT
FATS Tl TolT: T[EAT Tael, Tt
SO, UGET INTTHT I Uaet
TEAT, I TART Tl T2 IAT T,
TATBT UGET T [&AT Tacl, Tt
. TS T UE aTAT, Tt FoAT
24 | 41/122 499/2 2.280 0.750 Tl F:ﬁ%ﬁm,ﬁ%‘ﬁ T T
T UEET STATAT, GSITdT 2T Tl
ST g2, U Tl N AT
EEC
25 | 41/149 300 0370 | 0.081 | AT | oz Tt (T Tore I
26 | 41/16 580 0.740 0.010 | AT | Toivg T (T TSTvx TTHT)
27 | 41175 534 0500 | 0271 | ST
(55T) | oFaert o] (T Fa<ant wierw)
28 | 41/175 531 0.590 0.030 ELEE
. AT AT, AT R (TAT:
29 | 41/214 429 0.070 0.070 SRIES
A AT AT
ATt RATRT et AT g,
30 | 41/120 429/674 1.150 0.114 EAERED q.i ~ ' & i~ ’
NS HIRERIEINSEIGIRG IR ‘1‘9[:
[BRIEIR:CIPR
31 41 392 6.790 0.125 AT | ATHT AGAT (T AT TRAT Z20)
32 41 389 3.980 0.299 ST ET | AT AZAT (T AHT TRIT 320)
33 | 41/24 413 3.760 0469 | SR Ux | feamr udd ue s x
34 | 41/28 299 2.000 0.343 | S d | R samfor (g sefeT)
35 | 413 500 4470 | 1051 | gwway | ST ATLEIRTAG (TF: S AT

aTdt A1)
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36 | 41/5 508 2520 | 0472 | dwear | el WA (T AT D),
hQLhT ST
37 | 41/604 579 0770 | 0273 |Fwdw Wz')' R 0T (T T
: AT FH AT (T SR
38 | 41/611 291 2.230 0.538 | sfETarer
feTere)
39 | 41/613 323 1350 | 0680 | gweay | e TS (T A
TeT)
40 | 41/680 535 0.110 0.069 | T UF | F&EAT gLaTd (T FSAT SN A13T)
41 | 41/706 292 0.450 0438 | S ux | BT gaw v Bt siig
42 | 41/715 410/931/115 0.034 0.034 AT | 9T | AT8 (T: 799 ATeF)
43 532 0.490 0.278 T ar
44 | 41/846 537 0.300 0.011 XU | FIT FHAAT (TAT: FT ALAET)
45 589 0.820 0.129 T ar
oo 80.927 | 11.171
qrer
E DIE GERIE CIEDIECAE RIS IC ISR
THS |
1 SRS 0.507
TTIIATET
2 FEHIT 11.171
T 11.678
[T. &. CE/CON/II/VSKP/LA/SPRD Fly-Over/20E]
AT FHI ATHA, A6 S0 aa< (w77 -11)
MINISTRY OF RAILWAYS
(East Coast Railways)

NOTIFICATION

Bhubaneswar, the 18th February, 2026

NOTICE UNDER SECTION 20E OF THE RAILWAY ACT, 1989

S.0. 884(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (East
Coast Railway, Construction Organisation), Notification number, S.O. 5444 (E). Dated the 26th November, 2025
published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated the 26th November, 2025 (herein
after referred to as the said notification) and issued under sub-section (1) of section 20A of the Railways Act, 1989 (24

of 1989) (herein after referred to as the said Act), the Central Government declares its intention to acquire the land
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specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely, “Flyover Bypassing upstream traffic coming from RV Line (Raipur
— Vizianagaram line) and merging with loop line at Singapur Road” in the district of Raygada in the state of
Odisha.

And whereas, the substance of the said notification was published in daily local newspapers namely "SAMAJ" in
Odia (Bhubaneswar Edition) on dated 16th December, 2025, and 'The Times of India' in English (Bhubaneswar
Edition) dated 16th December, 2025 under sub- section (4) of section 20A of the said Act;

And whereas, no objections were received; Competent Authority has heard the objections and orders have been passed

in terms of section 20D of the said Act.

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has submitted its

report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority, and in exercise of the powers conferred by sub-
section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the

schedule annexed here to shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby declares
that on publication of the notification in the official Gazette, the land specified in the schedule annexed here to shall

vest absolutely in the Central Government free from all encumbrances.
SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project, namely, “Flyover Bypassing upstream traffic coming from RV Line (Raipur — Vizianagaram line) and

merging with loop line at Singapur Road” in the district of Raygada in the state of Odisha.

(1) Village- Angur, Tahasil- Rayagada, Dist- Rayagada; Ps-Rayagada, Ps No-53

Total Area to be .
SL Khata Plot X . . Kisam of .
Area in acquired in Name of Recorded Raiyat
No. No. No. Land
(Acre) (Acre)

Pedanti Krishnama S/o:-Pedanti
1 1 14 0.450 0.117 Dangar-I11 Jochanna, Pedanti Fakir, Pedanti Mukuna
S/o0:-Pedanti Kumuti

2 11 0.680 0.070 Dangar-I1 Pedanti Puri S/o:-Pedanti Bandu, Pedanti

5 Yogi, Pedanti Dambu S/o:-Pedanti Dara,

3 13 0.720 0.067 Dangar-II Pedanti Rameya S/o:-Pedanti Gopinath

Laxman Pedanti Basu Pedanti S/o:-
4 6 8 0.980 0.038 Dangar-I11 Pedanti Uttara, Pedanti Hira W/o:-
Pedanti Uttara

Pedanti Hirishu, Pedanti Lingna S/o:-

5 13 193 0.850 0.060 Dangar-I .
Pedanti Ergadu
Pedanti Palai, Pedanti Basana,Pedanti
Dallamma W/o- pedanti Barik,Pedenti
6 16/105 15 0.068 0.010 Dangar-I1

Jami, Pedanti Majhadi W/o- Pedanti

Rainu

7 16/174 10 0.360 0.135 Dangar-I11 Nilamani Khuntia S/o:-Harihar Khuntia
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7

8 ‘ 16/52 ‘ 194 0.420 0.010 Dangar-II Miniaka Narasimha S/o:-Miniaka Achana
TOTAL= 4.528 0.507
(2) Village- Kurumpeta, Tahasil- Rayagada, Dist- Rayagada; Ps- Rayagada, PS No-54
Total
Area to be
SL Khata Area Kisam of
Plot No. . acquired Name of Recorded Raiyat
No. No. in Land
in (Acre)
(Acre)
Odissi Kristama S/o:- Odissi
1 3 581 1.330 0.083 Dangar-I11
Gurubhalu
2 8 495 8.630 0.642 Dangar-1
3 8 506 3110 0.436 Dangar-11 Nima Narayana, Nima Bala Bhadra,
4 8 583 2.210 0.426 Dangar-I11 Nima Apalaswami :S/0:- Nima
5 8 536 0.290 0.010 Dangar-1 | COPinath
6 8 591 3.310 0.536 Dangar-II
Sunkari Ram MurtiS/o:-Sunkari
7 28 294 0.840 0.638 Dangar-111 .
Lakshmi Narayana
8 31 301 1.850 0.082 Dangar-I11 Kamal Kumar TankS/o:-Harilal Birji
Odissi Shitama W/o0:-Odissi
9 35 295 0.850 0.287 Dangar-111 Sanyasi:, Odissi Pentama W/o:-
Odissi Enkat Swami
10 39 574 3.160 0.853 Dangar-II Pedinti DibanaS/o:- Pedinti Kusun
11 41 406 0.950 0.002 Dangar-11
12 41 407 1.280 0.015 Dangar-I
Lima Lachna S/o:-Lima Yogi Dara
13 41 378 8.870 0.133 Dangar-II
14 41 383 4.060 0.192 Dangar-1II
Nilagiri Narayan, Nilagiri Rabi,
15 41/117 90 0.260 0.046 Dangar-II Nilagiri Malesh, Purushattam Janaki
S/o: Nilagiri Narayan
Jagannath Nimalpuri
16 41/856 91 0.030 0.030 Dangar-I ) . .
S/o: Pitabas Nimalpuri
Jagannath Nimalpuri
17 41/856 100 0.610 0.145 Dhana-II ) ) )
S/o Pitabas Nimalpuri
Pulaka Lada
18 41/148 106 0.300 0.009 Dhana-II
S/o Pulaka Sarabu
Bhaja Nimaka
19 41/516 109 0.300 0.100 Dhana-II )
S/o Sunadhar Nimaka
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20

41/774

108

0.400

0.003

Dhana-II

Bandana Attaka
W/o: Surendra Pedenti

21

110

0.290

0.011

Dhana-III

Nilagiri Kamalama
W/o: Nilagiri Krishna Murti

22

41/681

408/1118

0.103

0.103

Dangara I1

Gembali Sobha Rani W/o-Gembali

Gupteswar Rao

23

41/226

408

2.120

0.154

Dangara I1

Pramila Mohapatra W/o: Prafula
Mohapatra

24

41/122

499/2

2.280

0.750

Dangar-I1

Ruai Pedenti W/o:-Guruna Pedenti,
Pedenti Apparao, Pedenti
GangamaS/o:- Pedenti Guruna, Palai
Pulaka W/o:-Dayna Pulaka Nala
Pedenti S/o:- Guruna Pedenti
Pedenti Rising S/o:- Pedenti Baraya,
Pedenti KurumaS/o:- Pedenti Ram
Pedenti Bangari W/o:-Pedenti
Apana, Pedenti Rangarao, Pedenti
JagaraoS/o:- Pedenti Apana, Sujata
Huika W/o:-Iriga Huika, Anch
PedentiS/o:- Apana Pedenti

25

41/149

300

0.370

0.081

Dangar-I11

Gajendra MuraliS/o:-Gajendra
Gangaya

26

41/16

580

0.740

0.010

Dangar-I11

Gajendra GaganyaS/o:- Gajendra

Swamy

27

41/175

534

0.500

0.271

Dangar-I
Dhuan

28

41/175

531

0.590

0.030

Dangar-I1

Kadraka Aju S/o:- Kadraka Sitanna

29

41/214

429

0.070

0.070

Dangar-1

Pulaka Madhaba
S/o Pulaka Kali
Pulaka Sikari
W/o: Pulaka Kali

30

41/120

429/674

1.150

0.114

Dangar-I

Sabitri Nimaka W/o: Nimaka
Sunadhara, Madhubana Nimaka,
Brundabana Nimaka, Puranjana
Nimaka, Sabana Nimaka S/o:

Nimaka Sunadhara

31

41

392

6.790

0.125

Dangar-I1

Lima Lachhana

S/o Lima Yogi Dara

32

41

389

3.980

0.299

Dangar-I1

Lima Lachhana

S/o Lima Yogi Dara

33

41/24

413

3.760

0.469

Dangar-I

Diwana Pedenti, Pedenti Sibana,

Ribana Pedenti, Sangana Pedenti,
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Sundar Rao Pedenti S/o0:- Kusun
Pedenti
Himirika Chantamani S/o:-Hi
34 41/28 299 2.000 0.343 Dangar-111 )
Jaliguda
Bhima Varapu Sominaidu S/o:-
35 41/3 500 4.470 1.051 Dangar-11 ) o
Bhima Varapu Papi Naidu
Pedendi Mugu SamantaS/o:- Pedendi
36 41/5 508 2.520 0.172 Dangar-I1 Raju=., Kradraka Jaga S/o:- Kadraka
Chachiri
Rampa Srinivas Rao S/o:- Rampa
37 41/604 579 0.770 0.273 Dangar-II1
Kandal Rao
Santosh Kumar Nimalpuri S/o:-
38 41/611 291 2.230 0.538 Ambatota ) .
Jagannath Nimalpuri
Rakesh Kumar Chowdhury S/o:-
39 41/613 323 1.350 0.680 Dangar-11 i
Chakrapani Chowdhury
Chandana Harendranath S/o:-
40 41/680 535 0.110 0.069 Dangar-1 o
Chandana Jogi Naidu
Himirika Sunduru and Himirika
41 41/706 292 0.450 0.438 Dangar-1 L
Jeetu S/o0:- Himirika Pagu
. Shankar San Nahak S/0:- Navaghan
42 41/715 410/961/1150 0.034 0.034 Gharbari
Nahak
43 532 0.490 0.278 Dangar-1I1
Kadi Damayanti W/o:-Kadi
44 41/846 537 0.300 0.011 Dangar-I
Veerbhadrudu
45 589 0.820 0.129 Dangar-1I1
TOTAL= 80.927 11.171
ABSTRACT
SL NO. VILLAGE TAHASIL ACQUIRED AREA (Ac.)
1 ANGUR 0.507
RAYAGADA
2 KURUMPETA 11.171
TOTAL 11.678

[F. No. CE/CON/II/VSKP/LA/SPRD Fly-Over/20E]

AJAYA KUMAR SAMAL, Chief Engineer(Con-II)
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